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Sale of defence vehicles to civilians 

*659. SHRI  V.   RAJESHWAR  RAO: 

DR.   SIHUKANT   RAMCHAN-
DRA JICHKAR; 

Will the PRIME MINISTER be plea-sed  
to state: 

(a) what is the total number of defence 
vehicles sold to civilians during the last   
three   years; 

 

(b) what is their total vahw; and 

(c) what is the criteria on defence vehicles 

are discarded from De-

feace use and made available for sale 

to civilians? 

THE MINISTER OF STATE IN THE 

MINISTRY OF DEFENCE (SHRI MA-

LLIKARJUN):  (a)  and (b) 

  

 

Since these vehicles have been disposed of 
from a large number of depots/ points, the 
book value totals of all these vehicles have 
not been compiled. 

(c) A defence vehicle becomes due for 
sauird either if it has run the prescribed 
kilometrage for that category of vehicles or 
has been in me for the prescribed somber of 
years, whichever is later, or has met with a 
accident and has been declared as being 
'Beyond Economical Repair*. 
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Letters received  in  Prune  Minister's 

Office 

6855. SHRI SYED SIBTEY RAZI: Will 

the PRIME MINISTER be pleased to  state: 

(a) whether a large number of letters have 
been received in Prime Minister's Office 
from M.Ps.   during  1993; 

(b) if so, the details of such letters 
received in each month of  1993; 

(c) whether large number of such letters 
have been forwarded to other Mint-steries as 
those related to those offices; 

(d) if so, the details thereof, Ministry-wiae 

and Office-wisa; 

 


